
PRINCIPAL BENCII
NEWDEI,HI

CORAM:

c.P NO. 108(ND)/2014
CA NO.

PRESENT: CHIET'JUSTICE M. M. KUMAR
Hon'ble president

SH. S. K. MOHAPATRA
IIon'ble Member (T)

ATTENDANCE-CUM-ORDER SHEET OF THE IIEARING OF PRINCIPAI, BENCH OF THENATIONAI, COMPANY I,AW TRIBUNAL OX SO.OS.iOTO

NAME OI,'TIIE COMpANy: M/s. Eden park Hotels pvr. Lrd.

SECTION ol" TIIE coMPANIEs ACI': 3971398 of the Companies Act 1956 and24tt242 of the
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On account of two overnight paft heard matters

hearing in the present case is deferred to 27.10.2016.
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which are of the years 2006 and 2013, the
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(CHIEF ]UfiCE M.M. KUMAR)

30.9.2016


